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   NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
          6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 27.02.2026 (FRIDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp App (AT) (CH) 

(Ins) No. 108/2026 

For Stay 
IA No. 337/2026 

 

Mathioli N of MQ 

Networks Pvt Ltd 

RP  
Vs 

Sudhir GS, Erstwhile 

RP of MQ Networks & 

Anr. 

 

Mr. Mathioli Nagarajan 

Party-in-person 
 

2.  Comp App (AT) (CH) 

(Ins) No. 19/2026 

For Condone Delay 

IA No. 304/2026 

  

HRD Integrated 

Manpower Solution, 

A Sivan – Proprietor  

Vs 

RP,Pankaj Srivastava 

Katerra India Pvt Ltd 

  

Ms. Shubharanjani 

Ananth 

  

  

  

  

  

 

3.  Comp App (AT) (CH) 

(Ins) No. 70/2026 

For Stay 

IA No. 177/2026 

For Condone Delay 

IA No. 178/2026 
For Exemption 

IA No. 179 & 294/2026 

 

SA Jhan Mohammed 

Vs  

Ashish Vyas, RP, Maan 

Sarovar Properties 

Development Pvt Ltd 

Mr. Akhil Akbar Ali  

4.  Comp App (AT) (CH) 

(Ins) No. 93/2026 

 

 

Anil Kumar Ojha  

Promoter and 

Managing Director 

(Suspended), SLO 

Industries Ltd 

Vs 

Revathi S Raghunathan 

Liquidator of SLO 

Industries Ltd 

 

Mr. Anil Kumar Ojha 

Party-in-person  

 

 

5.  Comp App (AT) (CH) No. 

08/2026 

For Condone Delay 

IA No. 134/2026 

 

Bhawarlal Bhagrajji & 

4 Ors. 

Vs 

Jindutt Safe Vaults Pvt 

Ltd & 5 Ors.  

 

Mr. Srenik S Jain  

 

 

 

 

 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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Defective Cases 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

6.  Comp App (AT) (CH) 

(Ins) No. 251/2025 

 

(With defects) 

R. Krishnamoorthy  

Vs 

Arjun Technologies 

(India) Ltd. 
 

Mr. P Elayarajkumar  

7.  Comp App (AT) (CH) 
(Ins) No. 64/2026 

 

(With defects) 

 

Pankaj Srivastava 
Liquidator, Samruddhi 

Realty Limited  

Vs 

Sankeshwara Estates & 

Anr. 

 

Mr. Milind Dange  

8.  Comp App (AT) (CH) 

(Ins) No. 65/2026 

 

(With defects) 

 

 

Pankaj Srivastava 

Liquidator, Samruddhi 

Realty Limited  

Vs 

Pirgal Investment & 

Anr. 

 

Mr. Milind Dange  

9.  Comp App (AT) (CH) 

(Ins) No. 107/2026 

For Stay 

IA No. 333/2026 

 

(With Defects) 

Denasa Buildcon  

Vs 

Nalwa Steels and Power 

Limited (NSPL) & Anr. 

Mr. Ankur Gupta  

10.  Comp App (AT) (CH) No. 

29/2026 
 

(With Defects) 

Girish Jayanthilal 

Porwal - Director of 
Siddmed E-Health Pvt 

Ltd  

Vs 

Siddmed E-Health Pvt 

Ltd & Anr. 

Ms. Alpa Jain, PCS  

 

For Orders 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

11.  Comp App (AT) (CH) 

(Ins) No. 301/2024 

For Direction 

IA No. 796/2024 

For Exemption 

IA No. 797/2024 

For Stay 

IA No. 798/2024 

Bhalakh Realtors Pvt 

Ltd & Anr. 

Vs 

N. Kumar, RP of 

Sheltrex Developers Pvt 

Ltd & Anr 

 

WITH 

Ms. Arva Merchant Mr. B Ramana Kumar 

R1 

Mr. Kaushik N Sharma 

R2 

12.  Comp App (AT) (CH) 

(Ins) No. 48/2025 
For Stay 

IA No. 180/2025 

Religare Finvest Ltd. 

Vs 
N. Kumar, RP of 

Sheltrex Developers Pvt 

Ltd & 2 Ors. 

Mr. Ashwin Shanbhag Mr. B Ramana Kumar 

R1 
Mr. Varun Srinivasan 

R2 

Mr. Kaushik N Sharma 

R3 

13.  IA No. 342/2026 

(To implead) 

in 

Comp App (AT) (CH) 

(Ins) No. 355/2024 

To dispense with 

IA No. 972/2024 

 

Rare Asset 

Reconstruction Ltd 

Vs 

BS Ltd., Rep by its 

Liquidator Yadavalli Sai 

Karunakar 

 

Ms. Lakshana Viravalli Mr. Anil Kumar 
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14.  IA No. 332/2026 

(To implead) 

in 

Comp App (AT) (CH) 

(Ins) No. 368/2024 

For Exemption 

IA No. 1010/2024 
For Stay 

IA No. 1011/2024 

 

Rare Asset 

Reconstruction Ltd 

Vs 

Yadavalli Sai 

Karunakar, Erstwhile 

Liquidator,BS Ltd& Anr 

 

Ms. Lakshana Viravalli  

15.  Comp App (AT) (CH) 

(Ins) No. 252/2025 

M Lalitha 

Vs 

K Parameswaran Nair 

RP, Samson and Sons 

Builders & Developers 

Pvt Ltd & Anr 

 

Mr. Vinay Mathew 

Joseph 

Mr. Liju V Stephen R2 

16.  IA No. 17/2026 

(For Condone Delay) 

in 

Comp App (AT) (CH) 

(Ins) No. 479/2025 

For Exemption 

IA No. 1360/2025 

For Stay 

IA No. 1361/2025 
For Additional Docs 

IA No. 1406/2025 

 

Dr. Badri Prasad 

Vs 

TATA Capital 

Financial Services Ltd 

& Anr. 

Mr. K Pawan Jhabakh  

17.  Comp App (AT) (CH) 

(Ins) No. 595/2025 

KSA Powerinfra Private 

Limited 

 

Mr. D Ferdinand  

18.  IA No. 192/2026 

(To implead) & 

IA No. 1745/2025 

(For Stay) 

in 

Comp App (AT) (CH) 

(Ins) No. 629/2025 

For Exemption 

IA No. 1743/2025 

 

SGK Agencies Pvt Ltd 

Vs 

Bremels Rubber 

Industries Pvt Ltd & 

Anr. 

Mr. VV Sivakumar Mr. Abhishek Sriram 

R2 

19.  Comp App (AT) (CH) No. 

100/2023 

For Stay 

IA No. 1263/2023 

Paul Joseph 

Vs 

Bhagyodayam 

Company rep by Jinan 

KR & 4 Ors 
 

Mr. Ashok B Shenoy Mr. MA Shaji R1 

20.  Comp App (AT) (CH) No. 
20/2024 

For Stay 

IA No. 351/2024 

Galipoglu Hidromas 
India Manufacturing 

Pvt Ltd & Anr. 

Vs 

Galipoglu Hidromas 

Hidrolik Otomotive 

Sanayi Ve Ticaret A.S 

 

Ms. Vandana Raheja Ms. Lily Francis 

21.  Comp App (AT) (CH) No. 

06/2025 

For Stay 

IA No. 68/2025 

New Tirupur Area 

Development 

Corporation Ltd. 

Vs 

Aidqua Holdings 

(Mauritius) Inc. & Anr 

 

Ms. Priyadarshini 

Natarajan 

Mr. Dwarakesh 

Prabhakaran- R1 
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For Admission (After Notice) 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

22.  TA (AT) No. 185/2021 

(Comp App (AT) (Ins) 

No. 74/2021) 

Bank Of Baroda 

Vs 

Lanco Kondapalli Power 

Ltd. 

 

Ms. Praveena Gautam Mr. Pranava Charan 

23.  Comp App (AT) (CH) No. 

51/2021 

P Obul Reddy & 4 Ors 

Vs 

Rayen Steels Pvt Ltd & 

17 Ors 

Mr. AM Sridharan Mr. Anant Merathia R1 

Mr. NP Vijaykumar 

R2- R4 R8 R11-R18 

Mr. Chandramouli 

Prabhakar- R6 R7 R9 

 

24.  Comp App (AT) (CH) 

(Ins) No. 400/2023 
For Exemption 

IA No.1229/2023 

For Stay 

IA No. 1230/2023 

For Directions 

IA No. 1231/2023, 198, 

1167/2024 

 

Edelweiss Asset 

Reconstruction Co Ltd 
& 2 Ors. 

Vs 

Saurabh Kumar 

Tikmani, RP of Lanco 

Amarkantak Power Ltd 

& 13 Ors 

Mr. Allwin Godwin Mr. Ramakant Rai R1 

Mr. Adithya Reddy R2- 
R9 & R12 

Mr. Dhananjaya Sud 

R10 

Mr. T Sundar Rajan 

R11 

Mr. Aayush Mitruka 

R14 

25.  Comp App (AT) (CH) 

(Ins) No. 103/2024 

Asmitha Microfin Ltd. 

Vs  

Reserve Bank of India 

& 5 Ors 

Mr. Jerin Asher Sojan Mr. M Kumaresan- R1 

Mr. Anand- R2 

Mr. Pranava Charan R3 

Mr. Menon-R4 

Mr. Varun Srinivasan 

R5 

 

26.  Comp App (AT) (CH) 

(Ins) No. 235/2024 

For Stay 

IA No. 624/2024 

K Narayanasamy, 

Suspended Director of 

GK Steel and Allied 

Industries Limited 
Vs 

J. Karthiga, Erstwhile 

RP of GK Steel and 

Allied Industries Ltd & 

4 Ors. 

 

Ms. Lily Francis Mr. VV Sivakumar R1 

27.  Comp App (AT) (CH) 

(Ins) No. 470/2024 

Pankaj Dhanuka, 

Liquidator of Lanco 

Kondapalli Power Ltd. 

Vs 

Lanco Kondapalli 

Power Ltd & Anr. 

 

Ms. Madhupreetha 

Elango 

Mr. Puneet Yadav- R1 

Mr. Shah Rukh 

Ahmad- R2 

28.  Comp App (AT) (CH) 

(Ins) No. 468/2024 

For Stay 

IA No. 1276/2024 

CA Mahalingam 

Suresh Kumar, RP of 

Real Value Promoters 

Pvt Ltd 

Vs 
Ramaswamy 

Damodaran & 3 Ors 

 

Mr.AG Sathyanarayana Mr. Suhrith 

Parthasarathy R4 

29.  Comp App (AT) (CH) 

(Ins) No. 159/2025 

For Direction 

IA No. 433/2025 

Pratik Mehta & 3 Ors 

Vs 

Kondisetty Kumar 

Dushyantha, 

Liquidator of Unishire 

Housing LLP & 2 Ors 

 

Mr. Nityavendhan K Mr. Chandramouli 

Prabhakar R1 
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30.  Comp App (AT) (CH) 

(Ins) No. 394/2025 

For Stay 

IA No. 1146/2025 

For Direction 

IA No. 1593/2025 

Superintending 

Engineer, Pudukkottai 

Electricity Distribution 

Circle, Tamil Nadu 

Power Distribution 

Corporation Ltd& 2 Ors 

Vs 
Suriyabalaji Steels Pvt 

Ltd, Rep by its 

Liquidator 

MS Viswanathan 

 

Mr. ST Raja  

31.  Comp App (AT) (CH) 

(Ins) No. 424/2025 

For Stay 

IA No. 1207/2025 

Kokku Prabhu Venkata 

Anjani Kumar 

Suspended Director, 

Ramakrishna Township 

& Projects Pvt Ltd 

Vs 

SREI Equipment 

Finance Ltd & Anr 

 

Mr. P Elayarajkumar Mr. Anant Merathia R1  

Mr. VVSN Raju R2 

 

32.  Comp App (AT) (CH) 

(Ins) No. 460/2025 

Green Morning 

Horticulture Pvt Ltd 

Vs 

Lakshmi Infrastructure 

& Developers India Pvt 
Ltd 

 

Mr. VVSN Raju  

33.  Comp App (AT) (CH) 

(Ins) No. 495/2025 

For Stay 

IA No. 1400/2025 

 

Union Bank of India 

Vs 

Canara Bank & Anr. 

Mr Sumit Kumar 

Tiwari 

Mr. ML Ganesh R1 

34.  Comp App (AT) (CH) 

(Ins) No. 502/2025 

Kiran Tenny 

Vs 

Surendranath Karat 

Thazhethethil Nair, IRP 

& 3 Ors. 

 

Mr. Pradeep Joy Mr. Pranav Charan-R2 

35.  Comp App (AT) (CH) 

(Ins) No. 528/2025 

Sandeep Khurana 

Vs 

Eco Hotels India Pvt 

Ltd 

 

Mr. Sandeep Khurana 

Party in person 

Mr. Akhil Suresh  

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 

36.  TA (AT) No. 14/2022 
(Comp App (AT) No. 

376/2018) 

Chamundesware 
Studio & laboratory Pvt 

Ltd & 4 Ors 

Vs 

Swarnalatha Rajaiah & 

Anr. 

WITH 

Mr. Jerin Asher Sojan Mr. SS Rajesh 

37.  TA (AT) No. 68/2021 

(Comp App (AT) No. 

413/2018 

For Stay 

IA No. 2031/2018) 

K. Rajaiah Since Dead 

Rep by its LR’s 

Vs 

Chamundesware 

Studio & Laboratory 

Pvt Ltd & Ors 

 

Mr. SS Rajesh Mr. Jerin Asher Sojan 
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38.  Comp App (AT) (CH) 

(Ins) No. 108/2022 

For Stay 

IA No. 243/2022 

To Dispense with 

IA No. 244/2022 

Leave to file 
IA No. 245/2022 

Telangana State 

Southern Power 

Distribution Co Ltd 

Hyderabad 

Vs 

T. Sathisan, RP of 

Splendid Metal 
Products Ltd & 2 Ors. 

WITH 

 

Mr. Adithya Reddy Mr. T Ravichandran R1 

Ms. Aakanksha Nehra 

R2 R3 

39.  Comp App (AT) (CH) 

(Ins) No. 127/2022 

Leave to file 

IA No. 299/2022 

For Exemption 

IA No. 298/2022 

For Urgent Hearing 

IA No. 1292/2024 

For Direction 

IA No. 1158/2025 

 

Employees’ Provident 

Fund Organisation 

Vs 

T. Sathisan, RP of 

Splendid Metal 

Products Ltd & 2 Ors 

Mr. MS Viswanathan Mr. T Ravichandran R1 

Ms. Aakanksha Nehra 

R2 R3 

40.  Comp App (AT) (CH) 

(Ins) No. 283/2022 

State Bank of India 

Rep by Asst. General 

Manager, SAMB, 

Chennai 

Vs 
Nathella Sampath 

Chetty & Co 

 

Mr.K Chandrasekaran Mr. Raghuram Cadambi 

41.  Comp App (AT) (CH) 

(Ins) No. 367/2022 

For Stay 

IA No. 855/2022 

For Exemption 

IA No. 856/2022 

 

Indra Marshal Power 

Pvt Ltd 

Vs 

Akshaya Irrigation 

Products Pvt Ltd 

Mr. ML Lahoty Mr. M Velmurugan 

42.  Comp App (AT) (CH) 

(Ins) No. 50/2023 

For Stay 

IA No.173/2023 

For Urgent Hearing 

IA No. 1153/2023, 

641/2024&1449/2025 

 

Krishna Mohan 

Gollamudi, Liquidator 

for Priyadarsini Ltd. 

Vs 

V. Amar Chand & Anr 

Mr. M Ramu Mr. Sharad Sanghi R1 

 

02.00 PM 

 

In the Court of Hon’ble Mr. Justice N Seshasayee, Member (Judicial), 

 Hon’ble Mr. Indevar Pandey, Member (Technical) 

 

For Hearing (Part Heard) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 

1.  Comp App (AT) (CH) 

(Ins) No. 285/2022 

 

Part Heard 

IDBI Trusteeship 

Services Limited 

Vs 

Ozone Urbana Infra 

Developers Pvt Ltd 

 

Mr. Edward James Mr. Perikal K Arjun 
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INSTRUCTIONS FOR SMOOTH VC HEARINGS  

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should 

be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and 

Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.  

4. Detailed instructions for joining video conferencing are made available at: https://nclat.nic.in/sites/default/files/2023- 

11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: vcnclatchennai5@gmail.com  

6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

VC Support – Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B. 

                                          (044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com 

 
Copy to:                             By the order of Hon’ble Member (Judicial) 

                                       Chennai Bench 

1. Notice Board 

2. Website: www.nclat.nic.in 

mailto:vcnclatchennai5@gmail.com
mailto:vcnclatchennai5@gmail.com
http://www.nclat.nic.in/

